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Aaseewnent e l Work done under 
Fenilly Pfenning Pioflrenwne

142& SHRI SRHOVNTHA DATTA 
NARASIMHA RAJA WAOIYAR: Will the 
Minister of HEALTH AND FAMILY WEL
FARE be pleased to state:

(a) vrhether Government have made 
any assessment of woik done under the 
National Family Planning Programme dur
ing the Seventh Plan period;

(b) if so, what were the performances of 
different States so far; and

(c) the steps taken by the States to 
implement the family planning programmes 
with greater enthusiasm?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI NILAMANI 
ROUTRAY): (a) and (b). The work done 
under the National Family Welfare Pro
gramme is constantly appraised with refer
ence to three broad indicators namely; Couple 
Protection Rate (CPR), Birth Rate and Infant 
Mortality Rate (IMR). The achievements in 
respect of the above three para-meters by 
the States at the beginning of 7th Plan and as 
perthe latest available position are given the
statement below.

(c) Family Welfare Programme is acent 
percent oentrafly sponsored piogramme. To

keep the population giawlh in the oounby 
within the ntanageable limits, a wel defined 
strategy has been evq li^  which lays em
phasis on improving quality of health seiv- 
ices, strengthening health infiastrudufe. 
enhancing chikl sunrival rates through Uni
versal bnmunisation Programme, intensify
ing populat»n education, enhancing com
munity partW4>atnn. adopting improved 
communk»tk>n approaches and involving 
vohintary organisatkms. BeskJes, schemes 
of reinforcement of training and retrahing of 
personnel at the grass-root level, establish
ing and strengthening linkages with related 
devefopment programmes like female liter
acy and improvement of women's status and 
adoptnn of area intensive approach are 
being implemented and will t>e furtfier 
strengthened. The States are expected to 
folkw the above strategy while implement
ing the programme. In order to cater to the 
special requirements, a number of area 
projects for augumenting the infrastnxrtura 
for health and family welfare servnedeliveiy 
system and the training of medical and para- 
medk»l staff have been taken up in selected 
States like Rajasthan, Madhya Pradesh, 
Tamil Nadu, West Bengal. Orissa etc with 
the assistance of external funding agencies. 
In order to get over the problem of strong son 
preference whch mitigates agakistthe small 
family norm, States like Maharashtra and
Gujarat have introduced, out of their own 
resources, fong term maturity bond schemes 
to attract couples with female chldrenoniyto 
accept termnal methods of family plannng.
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